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MEMO  
 

The counsel for the Respondent Board hereby places on record the 

inspection report dated 16.12.2024 enclosed as Document No. 1 and 

inspection report dated 31.12.2024 (inspection conducted on 23.12.2024) 

as Document No. 2 for the kind perusal of this Hon’ble Court. The memo 

may kindly be taken on record in the interest of justice and equity.  
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Date : 01.01.2025                                        Advocate for Respondent  

A. Mahesh Chowdhary  
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